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appkmted liy GovKHimt to go into the 
working of the three Akademies namely, 
Sangeet Natak Akademi, Lalit Kala 
Akademi and Sdhitya Akademi t

(b) if te , th« terms of reference; and
(o) when the Commission is likely to 

submit ita report ?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI SID- 
DHARTHA SHANKAR R A Y ): (a) Yes, 
Sir.

(b) (i) To review the working of the
three National Akademies and 
the Indian Council for Cultural 
Relations with reference to their 
overall objectives and the re* 
commendations made by the 
Bhabha Committee.

(ii) To suggest measures for improv­
ing working of these bodies and 
strengthening their activities in 
relation to broad priorities ;

(Hi) To recommend a suitable pattern 
of organisation and suggest 
changes as may be necessary in 
the articles of association (rules 
and regulations) consistent with 
the requirements of autonomy 
and public accountability.

(c) The Committee originally was te- 
quested to submit its report within six 
months. Its term was extended upto 18th 
August, 1971 but the Chairman has request­
ed for a further extension.
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Central Government Employees Serving 
on Deputation In Public Undertakings

187. SHRI M. RAM GOPAL RED D I: 
Will the Minister of FINANCE be pleased 
to state :

(a) the number of Central Government 
employees serving on deputation in the 
Central Government Public Undertakings 
categorywise as on 1st January, 1971; and

(b) whether there is any proposal be­
fore Government for withdrawing them from 
the undertakings ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI VIDYA 
CHARAN SHUKLA) : (a) Data collected 
during the last three month* in re je c t  of 
73 enterprises shows that there are 12422 
Central Government deputation*^ working 
in these Public Enterprises, of whom p  m  In 
the scale o f  Rs* 2500*3000 and above, the 
i#hak«irt defctttatkmiats tufaa in low




